To Start land Registration

508. Sh. Bishan Lal Saini, M.L.A.:-Will Deputy Chief Minister be pleased to state
the time by which the registration of land are likely to be started in Radaur city?

DUSHYANT CHAUTALA, DEPUTY CHIEF MINISTER, HARYANA:-

Village Radaur & Chhota Baas fall under the Controlled area which are now
part of the Municipal Committee, Radaur. As per notification No. CCP(NCR)/YGR-
Radaur/CA/2012/423 dated 13.02.2012, registration of properties in controlled area is
being done after following the provision of Punjab Scheduled Roads and Controlled
Areas Restriction of Unregulated Development Act, 1963 (Punjab Act 41 of 1963) of
the Town and Country Planning Department.

In Municipal Committee, Radaur, 17 Colonies namely Kumahar Mohalla,
Mata Mohalla, Nagar Mohalla. Patak Majri, Pathan Mohalla, Post Office gali, Saini
Mohalla, Bangiyan Gali, Balmiki Basti, Chhotabans Lal Dora, Chimbi Mohlla, Dhobi
Mohalla, Gadriya Mohalla, Gurudwara Gali, Gurudwara Singh Gali, Harizan Basti,
Kheda Mohalla which fall in Lal Dora of Radaur & Chhota Baas and registration of
properties in these colonies is being carried out regularly. 29 Colonies, namely
Aggarsain Colony, Amar Colony, Bhagat Singh Colony, Chhotabans, Choudhary VIP
Colony, Dasmesh Nagar, Deepak Colony, Geeta Colony, Hari Colony, Jaat Nagar,
Jassi Colony, Krishna Colony, Nageshwar Dham, New Sai Colony, Parshuram
Colony, Premi Baba Colony, Radha Krishna Colony, Ronakpur Dera, Sai Bihar
Colony, Sai Colony, Sai Dham Colony, Shamshan Ghat Road, Shastri Colony, Shiv
Colony, Shri Ram Colony, Uddham Singh Colony, VIP Colony, Vishwkarma Colony,
Oad Colony fall in controlled area declared by the Town & Country Planning
Department where registration is permissible with “No Objection Certificate” of the

Town & Country Planning Department.
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